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SUSTAINABLE ROOFTOP IMPLEMENTATION FOR SOLAR 

TRANSFIGURATION OF INDIA (SRISTI) 

SCHEME 

 

2219. SHRI KAMAKHYA PRASAD TASA 

 

Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state: 

 

(a)  the total solar power capacity achieved in India under Sustainable Rooftop 

Implementation for Solar Transfiguration of India (SRISTI) scheme as on date; 

(b) the details of solar power capacity achieved under SRISTI scheme as on date, Statewise; 

(c)  total Central Financial Assistance disbursed by Government under the said scheme as 

on date; and 

(d) the data of the Central Financial Assistance disbursed by the Union Government as on 

date, State-wise? 

 

ANSWER 

THE MINISTER OF NEW & RENEWABLE ENERGY AND POWER  

 

(SHRI R.K. SINGH) 

 

(a) to (d) In December 2017, the Ministry of New and Renewable Energy circulated a concept 

note for stakeholders’ consultation on ‘Sustainable Rooftop Implementation for Solar 

Transfiguration of India (SRISTI)’ to promote rooftop solar in the country. SRISTI is not the 

official name of the rooftop solar scheme.  

 

Ministry is implementing phase II of the Grid Connected Rooftop Solar Programme under 

which subsidy is being provided for rooftop solar (RTS) installation in residential sector. Till 

08.03.2022, around 1252 MW RTS capacity has been reported installed in the residential sector 

and central financial assistance amounting to Rs. 1132.74 crore has been disbursed to various 

Electricity Distribution Companies/Electricity Departments, under the Programme. State-wise 

details are attached as Annexure. 

 

***** 
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Annexure referred to part (a) to (d) of Rajya Sabha unstarred Question no. 2219 to be 

answered on 22.03.2022  

 

Rooftop solar capacity installed in residential sector and funds released under Rooftop 

Solar Programme Ph-II 

 

 

 

 
 State 

Capacity 

installed(MW) 

Released CFA (in Rs. 

Crore) 

1 Andaman & Nicobar 0.00 0.35 

2 Andhra Pradesh 0.48 2.15 

3 Bihar 1.89 1.49 

4 Chandigarh 17.36 0.85 

5 Chhattisgarh 0.47 1.20 

6 Goa 0.00 3.59 

7 Gujarat 1083.17 1011.21 

8 Haryana 22.36 4.12 

9 Himachal Pradesh 0.78 0.00 

10 Jharkhand 0.88 0.57 

11 Kerala 4.99 21.58 

12 Madhya Pradesh 15.63 8.52 

13 Maharashtra 1.75 3.22 

14 Manipur 0.11 0.26 

15 Mizoram 0.08 0.00 

16 NCT of Delhi 2.37 1.68 

17 Punjab 14.31 6.66 

18 Rajasthan 36.21 20.73 

19 Telangana 19.17 23.94 

20 Uttarakhand 7.32 3.52 

21 Uttar Pradesh 23.64 17.10 

  Total 1252.97 1132.74 
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